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Coram: Hon1e Mr. P.H.Trivedi 

Hon' ble Mr. P.M.Joshi 

: Vice Chaina ~) 
Judicial Member 

204 • 1987 

Pending admission. Issue notice on the respondent 
on jurisdiction, admission and merits returnable 

within 45 days of this order. The impugned orders 

would be subject to the result of this application. 

Learned advcate Mr.R.V.Deshmukh allowed direct service 

as requested. The case is adjourned to 23.6.1987 for 

admission. 

(P .H.Trivedi) 
Vice Chairman 

(P. 
Judic 
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CORAM : HON 'BLE i. P II TRIVEDI 

HOli 'ELE IS P N JOSHI : JTJDICLL NEIIBER. 

2/O4/19B7 

Learned advocate Mr R V Deshrnukh reques for 

ermtssion for withdrawal. Aplicant present. AllovTed. 

The case is disoosed of as withdrarn. 

• 
( P H TRIVEDI ) 
VICE CHAIPJLN 

S 

(P i'i 	si 
JU]DCIAL E1BER 


